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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 171/2021

IN RE:

"SIX KILLED IN FACTORY FIRE: OWNER HELD, RAIDS ON TO NAB
SECOND ACCUSED"

F

STATUS REPORT ON BEHALF OF DELHI POLLTON CONTROL
COMMITTEE WITH RESPECT TO THE NOTICE ISSUED ON
14.07.2021 IN THE ABOVE NOTEDMATTER.

. That on 14.07.2021, the Hon'ble Tribunal was pleased to issue Notice of

hearing in the above captioned matter. The notice was issued based upon the

news article titled as, "Six killed in factory fire: Owner held, raids on to

]

nab second accused" published in the "Indian Express" on 12.07.2021.

. That on 21/06/2021 the officials of DPCC came toknow of the incident

regarding the factory fire and the officers of the DPCC immediately reached

2

the premises i.e. J-5, Udyog Nagar Industrial Area, Delhi.

. That the Inspection Report dated 21.06.2021 prepared by the officers is3

annexed herewith as Annexure -1.

. That the premises in which the fire broke out could not be inspected in detail

from the inside as no permission was granted by the fire department and

entire premise was on fire and more than 33 fire tenders had been sent by the

4

fire department to the spot.



5. That during the spot visit/ inspection and as per information gathered by the

inspecting team from the representatives of the Industrial Area Association

and nearby industrial units, no industrial activity was carried out at the

premises of M/s Apeksha International, J -5, Udyog Nagar Industrial Area

and the premises was being used for online trading and a huge amount of

footwear with packaging materials was stored in the premises. It was

reported the fire broke out due to short circuiting and about six workers were

trapped inside the burning premises.

6. That as per records of the DPCC, M/s Apeksha International, has not applied

for seeking Consent under the provisions of the Water and Air Act tg DPCC.t

war(Dr i Khan)
Sr. Environmerftal Engineer
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